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The Registrar
Punjab and Haryana H
Chandigarh

Subject:

Sir

courts considering théfactam : ion'in ré’ﬁo'ng of daily new COVID-
| ; r‘ have been reborted and the
number of active cases have been redcd to 43 in Chandigarh. Moreover, most
of the members and court staff are vaccinated and are less vulnerable to |
contacting COVID disease. The Punjab and Hafyana High Court Bar Association

has conducted 39 vaccination camps and have vaccinated 8005 members, their

families and other persons connected with the High Court working i.e. vendors,
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HCBA Staff, AG Office Staff etc till date. Even the most vulnerable section of the

society i.e. Children who are yet to be vaccinated are attending the schools.

It is therefore, respectfully prayed that the physical hearing may kindly be
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resumed at the earliest sgﬁﬁ%‘%ﬁ@é}h '
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Thanking you | e i

Yours trul @} 0
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President {onorary Secretary
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